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SHRIMAT! RAM DULARI SiNHA:
When the question came, we enguired
and 1 gm replying. J & K Government
has registered a :ase against the con-
tractor.

DR. KRUPASINDHU BHCI: Has the
Government of India  reveived any
further information? This :$ not on iso-

lated case.

Identification of Target Groups for
obtaining Benefit Under 20-Point
Programme

=523, SHRI ZAINUIL. BASHER: will
the Minister of PLANNING be pleased
to state:

{a) whether target groups for cbtain-
ing benefits under the 20-Point Econo-
mic Programme have been identified,

{b) if so, the tarzet groups identified,
and

(¢} the special heneflis proposey to
be provided to them?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SWAISINGH SISODIA): (a) to {clh
A Statement is laid ou the Table of
the House.

Statement

{a) and (b). Apart from aiming at
accelerated growth, the
Twenty-Point Programme lays special
emphasis on ameliorating the condi-
tions of the landless, small and margi-
na] farmers, artisang handloom wea-
Vvers, persons subjected to bonded la-
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bour and other weaker sections of the
population.

Recently, for purposes of assistance
from banks, the Reserve Bank has
identified, under the individual items
of the 20-Point Programme, ithe cate-
gories of people and oganizations
which should be provided such assist-
ance. A statement indicating these cate-
gories of people and organisations is
attached.

{¢) The objectives underlying the
Programme have been kept in view in
formulating the Sixth Five Year Plan,
1980-85. The accelerated growtn envi-
saged in the Plan wruld itself help in
improving the condltions of the weaker
sections also. Besides, the Plan includ-
es certain specific schemes to help the
poorer and weaker sections directly.
These include the Integrated Rural
Development Programme aimed at, on
the one hand, increasing the produc-
tion and productivity in agriculture
and allied sectors and, on the other,
resource and income development of
vulnerable sections, National Rural
Employment Programme to
supplementary employment to the rural
poar during lean agrculturai periods,
Mirimum Needs Programme to provide
certain basic amenities to the people,
Drought Prone Area Programme, De-
sert Development Frogranune and the
programmes for the development of
hill and tribal areas. Besides, the FPlan
envisages special component plang for
the Scheduled Castes. The weaker sec-
tions would also benefit from the sup-
ply of essential consumer goods at rea-
sonable prices through the public dls-

tribution aystem.

provirde
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Statement

Beneficiaries to be assisted by banks under the 20-point programnie.

PART A-——Beneficiaries under the Priority Sector.

Category of Priority Beneficiary under the 20-Point Programme Nazture of assistance  Point

Sector No.
1 2 N K
I. Agriculture (a) Identified landless labourers and  Ass stance for agri-
(Direct finance) others who have been allotted surplus culture and allied
land oral share-croppers, etc., given actiy e

recorded rights in land.

(b) Allottees of house sites amongst Assistance for taking 3
landless and weaker sections. up agricuturg! rrd
allied activities

in  addition to
housing finance.

(c) Identified rcleased bonded labour. Assistance for agri-

cultural &  allied 4
actlvities.
(d) Identified landless labourers, small Do. 5
farmers
(e) Individual farmers Assistance for minor 6
irrigation
(fy Individual farmers Pure cosnumption 5
loans
(Indirect finance) (a) State-sponsored credit institutions Finance for agri- 2,3,4 &
specifically sponsored for beneficiaries culture and allied
of the 20-Point Programme activities
(b) Government agencies engaged in im- Do. 7
plementing minor irrigation schemes
(c) Flectricity Boards Assistance for ener- b

gisation of pumpsets
under rural electri-
fications schemes

II. Small scale in- (a) Identified landless labourers and others Finance for setting 2
dustry (Direct  who have been allotted surplus land up rural and other
finance) small industries
(b) Allottees of house sites amongst land- Do. 3
less and weaker sections
(cy Identified released bonded labour Do. 4
(dy Identified landless labourers and rural Do. 5
artisans
(e) Individual artisans etc. Pure consumption 5
loans
(fy Handloom weavers Finance for fixed 9
and working capital
(g) Handloom co-operatives Do. 9
(Indirect finance) Promotional bodies and marketing Working capital 9

organisations for decentralised sector requirements
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1 2 S 4
III. Transport Ope-  National permit holders Finance for acqui- 16
rators sition of vehicles
and working capital
IV. Retail trade {a) Fair price shops/consumer’s coope- Assistance for distrij- 1
ratives and guper hazars bution of essential
commodites
by Others like released bonded labour, Do. 2,34 &g
allottecs of house sites, etc., under the
programme, who are engaged in small
retail trade business.
fe) Individuals/cooperatives Finance for distri- 10
bution of eoutrnlled
cloth
(d) Book and stationery stores run by Tinance for distri- 18 & 1g
schoolsjcolleges bution ol  ewentjal
commoditier  {inchy-
ding ks and
stationery)  at  con-
trolled  pricce 1o
{r} Consumer co-upcratives at edu-  schonly and eclle ges.
cational institutions
V. 3Small businzss  Identified beneficiarics under 20-point  Finanee for carryving T34
programme iz released  bonded on small b ines & 5.
labonrers, allotees ol house sites ete. activitics ot covered
by Agriculture, Small
Industry, Retail Trade,
Transport Operators
ete.
¥I1. Housing Allottens of housce sites. Housing finance. 3
Finance.
VII. Purc consump - Rural poor including released bonded Pure consumption 5
tion loans. labour, those benefitted by debt loans.
relief legislation etc.
PART B-- Bensficaries not coming under the
FPriority Sector.
Borrowers/beneficiaries Nature of assistance Point No.
{a) Ovganisations engaged in production, Assistance [lor prodiction, prooirement, 1
procurement and distribution of and distribution of essential com-
vasential commoditios, modiclies.
(b) Industrial un’ts'Blectricity T.oan assistance for scttingy Up powr Ba
Bo~rds and undertakings, plantz.*
{c) Large scalc and medium acale Indus-  Finance for undertaking production o. 10
tries. controlled cloth.
{d) National Permit holders (Mther Finance for acquitition of vehicles and 16

than those covered in PamA) working capital.

*Thls witl not ificludé bonds of Electricity Boards subscribed by banks.
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SHRI ZAINUL BASHER' May I know
from the hon. Minister ahout the pro-
gress made so far in the implementa-
tion of the 20-Point Programme and
whether some of the programmes are
receiving more emphasis and some of
the programmes are receiving less em-
phasis? Will the hon. Minister be kind
enough te give the Jdetzily thereof?

SHRI SAWAISINGH SISODIA: Per_
haps never in the history of many
countries of the world and more so in
our country such a massive programme
for economic growth was launched as
was done in July, 1975, when the 20-
Point Programme was anhnounced by
the Prime Minister jn her address to
the nation. It has penefited the coun-
try as a whole -nd conscauenily the
entive population.

The hon. Member wanted to know-
the implemoentation  sode of the 20-
Poinl Programime. 1 would like to say
in brief that it may be noted that cer-
{: i1 iteme o {he 20-Pnint Programtne
hive alreacds been impievented. For
example, leviclation for  abollion of
bonded lobhaar was passod as early as
in 1576 Turther, a prouramme of reha-
Eilitation has keen taken up in the case
of people freed from tonded lgbour.
&pr:ial legislalion for confiscation of
the smupglers” aroparties was also
pussed. The exempfion Umit for in-
come-tax was raised to Rs. 8000 iIn
1976-77 and now it has been raised te
Re. 15,000, The National Permit Sche-
me for road transpnrt has heen imple-
meniled in all Sta*ez. The targel of
providing additional irrigation to 5 mil-
lion hectares has already been fulfiiled.
A national programme for use of gro-
und water has also been taken up.
The power programme has been acce-
lerated. . . .

MR. SPEAKER: You can lay it on
the Table of the House,

SHRI ZAINUIL BASHER: Apart from
ihe categories of people, may I know
whether backward regions have glso
been identified to remove regionsl im-
balances and, if so, whether eastern
U.P. has been included and what steps
are being proposed to devalop that srea
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go that it may come oh a par wity
other developed areas?

SHRI SAWAISINGH SISCDIA: The
objectives underlying the programme
have been kept in view in formulating
the Sixth Plan, 1683-85. The accelera-
ted growth envisagad in the Plan would
itself help in improving the conditions
of the weaker sections also. Besides,
the Plan includes certain speclfic pro-
grammes to help the poores and weaker
sections directly. These include ihe
Integrated Rural Development Pro-
gramme  the National Rural Employ-
ment Programm2>, the Minimum Needs
programme, the Dirought Prone Area
Programme, the Desert Development
Programme and the programmes for the
development of hill and tribal areas
It includes the eastern part of U.P.
also. Special care has been taken to
the backward areas of the entire coun-
try, not of the eastern U.P. or the wes-
tern U.P. alone. The Flan also envisa-
ges special component plans for the
Scheduled Castes. The weaker seclions
would also benefif from the supply of
essential consumer poods at reasona-
hle prices through the publie distriby-
tion system.

SHRI SUNIL MAITRA: We want
facts, no lecture.

MR. SPEAKER: Ilow cam there be
facts without a lecture?

SHRI SUNIL MAITRA: One of the
points of the 20-Point Programmme was
distribution of land to landless agricul-
tural labourers and poor peasants. Will
the hon. Minister be pleased to state
how much land was available, accord-
ing to the Planning Commission; how
miuch of it was aoguired by the Govemn-
ment of India under the 26-Point Pro-
gramme and how much of the acquired
land was actually distributeqg to the
landless agricultural Iabourers?

SHRI SAWAISINGH SISODIA: 1
would require notice for this.

SHRI SUNIL MAITRA. The Ques-
tion is about the 20-Point Programme.
Thig is one of the important points of
the 20-Point Programme. This I8 very
important as {hey gay. He is not able
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to reply in regard to this point He
gave a lecture.

SHRI HARIKESH BAHADUR: There
are several programmes which had
been included in the 20-Point Pro-
gramme. If I also ask about one par-
ticulay programme and the hon. Minis-
ter says that he needs a sepaate notice,
then there I no meaning in asking a
guestion. One of the points of the 20-
Point Programme was to free the bon-
ded labour. A recent study by the Gov-
ernment of India has revealed that
several people in many States are still
working as bonded labour. Therefore, 1
would like to know f{rom the Hon.
Minister specifically the names of those
States, the number of bonded labour
and what the Governmer:: is going to
do to free them so that they must be
free from exploitation.

Bonded labour is detected in Haryana,
Bihar etc. It is a very important ques-
tion.

The Minister is saying that he has
given a detailed reply to every gques-
tion. I want a detailed answer.

SHRI INDRAJIT GUPTA: Sir, it is
a specific question. The Minister in re-
ply to the gquestion said that such a
programme has never heen seen before
in the history of the world, but I notice
that the Minister cannot reply at all
even when specific questions are put.
What is the point in ziving 21 days
notice if the Minister cannot give re-
plies?

MR. SPEAKER: If you want statis-
ties, you ecan ask him.

SHRI HARIKESH BAHADUR: There
are bonded labourers in several parts
of the country even now. They are
being exploited. It iz a different meiter
that there are some borded labour here
also!

SHRI SAWAISINGH SISODIA:. My
submission ig this that looking to the
nature of the original question, the
supplementary is beyond that,

SHRI SUNIL MAITRA: It is s Very
important question and the Minister
shoulg give a reply to this question
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MR. SPEAKER: Have you read this
gquestion? Ir you wanted one more
item could have been added *“the facts
thereof and the statistics thereof”,

AN HON. MEMBER: Especially
bonded labour system is g very ime
portant question,

News.item “Arab States may buy U.S,
Arms for Pakistan”

*524, SHRI R. L. BHATIA: Wwill
the Minister of DEFENCE be pleased
to state:

{a) whether his attention has been
drawn to the news-item ‘Arab States
may puy US. Arms for Pakistan’
appearing in the The Tribune, Chan.
digarh dated 8th March, 1981; and

(b if so, his reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
SHIVRAJ V. PATIL): (a) Yes, Sir,

(b} All developmentg in our security
enviromment are constantly analysed
while updating plans for full defence
preparcdness at all times.

SHR] R. L. BHATIA: Sir, the
Minister, in his stalement has con-
firmeg that USA has been supplying
arms to Pakistan, through that csun-
try. Now USA hagz come out  openly
and said “We have offered 2.5 bhillion
dollars to them with regard to mili-
tary and economic assistance”. It is
a very gerious matter and the Govern-
men| of India must be trying to make
the US Government realise that they
should not go ahezd with the scheme.

May I know from the hon. Minister
if they have approached the Prime
Minister of Great Britain Mrs. That-
cher ags '‘well ag Chancellor of FRG to
suggest to the USA that they should
dissuade Pakistan ang not give them
armg because it iz a very serious
matter?

1 would like to know whether any
effort bag been made by the Govern-
ment in this direction?





